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MAJOR RELIEF FOR OVER 350 SADA GRB FAMILIES

After decades, residents to
get flat ownership rights

MLA TO BEAR RS 1,000 FEE FOR ALL BENEFICIARIES

THE GOAN | NETWORK

VASCO
In a major relief for more
than 350 families residing
in Goa Rehabilitation Board
(GRB) housing units at Sada,
Mormugao MLA Sankalp
Amonkar and Goa Rehabil-
itation Board Chairman Ra-
jesh Faldessai on Tuesday
announced that residents
will receive ownership rights
to their flats within a month,
bringing an end to a wait that
has stretched for decades.

The announcement was
made during a public inter-
action with residents, many
of whom have spent years
occupying the housing units
without legal ownership de-
spite repeatedly raising the
issue before successive gov-
ernments and public repre-
sentatives.

Addressing residents,
Rajesh Faldessai said the
long-pending process of trans-
ferring ownership rights has
finally reached its concluding
stage and all eligible benefi-
ciaries will soon receive the
necessary documents. He said
the decision would provide
much-needed security to fam-
ilies who have been living in
the housing complex for sev-
eral years.

Faldessai

further stated

that the beneficiaries would
not only receive ownership of
the housing units but would
also be granted rights over the
land attached to the premises.
He explained that the move
would significantly improve
the financial and develop-
mental prospects of the resi-
dents.

“Once the ownership and
land rights are granted, res-
idents will be able to avail
loans from financial insti-
tutions by mortgaging their
properties. They will also have
the freedom to form coopera-
tive societies and undertake
redevelopment of the premis-
es in the future if required,”
he said.

Speaking on the occasion,
MLA Sankalp Amonkar said
the issue had remained un-
resolved for many years de-
spite repeated demands from
residents. He credited Chief
Minister Pramod Sawant for
intervening in the matter and
ensuring that the process
moved forward.

Amonkar said one of the
major concerns among resi-
dents was the financial bur-
den associated with obtaining
ownership documents. How-
ever, following discussions
with the Chief Minister, the
charges were reduced and
fixed at just Rs 1,000 per hous-

ing unit.

In a gesture that drew ap-
plause from the gathering,
Amonkar announced that he
would personally bear the
amount on behalf of all bene-
ficiaries, ensuring that no resi-
dent is required to pay the fee.

The announcement was
welcomed by residents, many
of whom described it as a his-
toric moment for the Sada
housing colony. Several fami-
lies said they had almost lost
hope of ever receiving owner-
ship rights after spending dec-
ades in uncertainty.

With the final formalities
expected to be completed
within a month, hundreds of
families are now set to become
legal owners of their homes,
ending a long chapter of un-
certainty and providing them
with greater financial security
and future opportunities.

NGO calls for special
safety plan for cyclists
on highways, other roads

THE GOAN | NETWORK

MARGAO

As June 3 is observed as World
Bicycle Day, GOACAN has
called for a special road safety
plan for cyclists on highways,
MDRs and village roads in
Goa on the eve of World Bicy-
cle Day.

WORLD BICYCLE
DAY

June 3 is observed as World
Bicycle Day after the United
Nations General Assembly
adopted a resolution to this
effect on April 12, 2018. "Ac-
knowledging the uniqueness,
longevity and versatility of the
bicycle, which has been in use
for two centuries, and that it
is a simple, affordable, relia-
ble, clean and environmen-
tally fit sustainable means of
transportation, fostering en-
vironmental stewardship and
health, the General Assem-
bly decided to declare 3 June
World Bicycle Day."

In aletter to Rajesh B. Naik,
Chairman Lead Agency, GO-
ACAN Coordinator Roland
Martins has pointed out that
bicycles have been part of life
in Goa for a very long time and
were even being registered
with the local bodies, howev-
er, since they are not within
the ambit of the Motor Vehi-
cles Act they have not come
under any special program of
Road Safety.

“In the last 15 years there
has been a rise in the number
of road accidents involving
bicycles where there has been

a steady increase in the num-
ber of injuries caused to cy-
clists and even deaths. There
has been a growth in the num-
ber of people of all ages taking
to using bicycles on a regular
basis whether as a means of
transport to work & shop or
for the purpose of physical
fitness or just as a hobby”, he
added.

The Letter has called upon
the Lead Agency Chairman to
request the Taluka level As-
sistant Directors of Transport
(ADT) to hold a sensitisation
meeting of cycling club repre-
sentatives in their respective
jurisdiction with the assistance
of the concerned Police Inspec-
tor Traffic Cell; Include bicycles
and cyclists in the forthcoming
observation of the State Road
Safety Week to be observed in
September 2026 and National
Road Safety Month in Janu-
ary-February 2027.

The NGO has also called
for requesting the Traffic Po-
lice & PWD to submit specific
recommendations on Road
Engineering that are relevant
to bicycles and cyclists which
can then be passed on to the
respective District Road Safety
Committee for their consider-
ation.

FOR SALE

Property for sale in Goa Vasco da gama Area 122
sq.mtr. suitable for office and commercialuse at T 3
Karma Impress Near KPC Bus Stand Mundvel
Vascodagama 403 802

For Inspection Contact
Mr. Parab - Mob. No. 8390360175
Please send your proposal to Mr. Ghansyam Choudhary
Email : accounts3@shahilogistics.com

2026-27

DI/ADVT/541/2026

- INSTITUTE OF PSYCHIATRY &
N HUMAN BEHAVIOUR - '-!5

Government of Goa .
Entrance test for the Year 2026-27

Applications are invited for full time Programs under the Centre
of Excellence at Institute Of Psychiatry And Human Behavior,
Bambolim affiliated to Goa University for the academic year

Post Basic Diploma In Psychiatric/Mental Health Nursing

For details regarding Entrance Test and Admission Procedures
kindly visit institute website https://iphb.goa.gov.in.

Entrance Test: 12th July 2026

Institute of Psychiatry and Human Behaviour,
Opp. Holy Shrine Cross, Bambolim Goa

Sd/- Director,

FORM-&
PUBLIC ANNOUNCEMENT
iRegutation 14 of tha Insstvency and Bankruptcy Board of Indiz
[Wirluntary Liquidafion Procsss) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
COMPLEMENT THEORY TECHNOLOGIES PRIVATE LIMITED

1. |NAME OF CORPORATE PERSON

COMPLEMENT THEORY
TECHNOLOGIES PRIVATE
LIMITED

2. |DATE OF INCORPORATION OF
CORPORATE PERSON

08" March, 2024

PERSOM 1S INCORPORATED/
REGISTERED

3. |AUTHORITY UNDER WHICH CORPORATE

Registrar of Comgpanées, Goa

CORPORATE PERSCON

4, {CORPORATE IDENTITY NUMBER OF

Us20e0GAZ024PTCO 16465

CORPORATE PERSON

5. |ADDRESS OF THE REGISTERED OFFICE |Office Mo, 5C, 57 fioor, RR Towers,
AND PRINCIPAL GFFICE {IF ANY) OF

Rajwado Angod, Mapusa, North
504, Bardez, Goa, India, 403507

OF CORPORATE PERSCN

6. | LIQUIBATION COMMENCEMENT DATE

1= June, 2026

TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

7. |NAME, ADDRESS, EMAIL ADDRESS,

Mr. Kushal Jajodia

Lingt Mo 202, Auris Galleria

Mew Link Road, Malad West
Mumbail - 400064, Maharashira
cenfikushaljajodia.com

Ph. 9870033859

IBB| Registration No. IBBI/IPA-
001/P-P-02886/2024-2025/14433

B. |LAST DATE FOR SUBMISSION OF
CLAIMS

307 June, 2026

MWobice |5 horeby given thal the Ms. COMPLEMENT THEORY TECHNOLOGIES
PRIVATE LIMITED has commencad volunlary liquidation wie L 0¥ June 2028

The stakeholders of COMPLEMENT THEORY TECHNOLOGIES PRIVATE LIMITED are
hereby called upon to-submit proal of heir claims, on or before 307 June 2026, 1o the
liguidalar a1 the addrass manbioned agains fem 7.

The financial crediors shall submit their proof of claims by electronic means onfy, A other
slakeholders ey subms the proof of daims in person, by post or by elecironic means,
Submizsion of falss or misleading proods of claim shal atiract penaltiss

Date: 01* June, 2026 |BBI Registration No: IBBUIPA=001/IP-P-0Z886/2024-2025/14433

Sdi-

Kushal Jajodia
Liguidator

5 Village Panchayat Moira
Attafondem, Moira, Bardez, Goa

Phone No.: (0832) 2470344

Email: villagepanchayatmoira@gmail.com
Ref. No.: VP/Moi/F/Work/Tender Notice/2026-27/717

TENDER NOTICE

Sealed percentage rate tenders are hereby invited from eligible P.W.D. contractors in the appropriate class and category for the below-
mentioned work by the Sarpanch, V.P. Moira, Bardez-Goa.

Date: 26/05/2026

on same day at 11.30 am.
» Applications for issue of tender form shall

b) Attested PAN card.

amou

: Jurisdiction, V.P. Moira, Bardez-Goa I

Sr. Estimated Amount Earnest Time Limit Cost of Class and

No' Name of Work Put to Tender Money (Excluding Tender Category of
1 (Excluding GST) (Rs.) | Deposit (Rs.) | Monsoon) | Form (Rs.) Contractor

| Desilting of drains in the V.P. Moira 262.191.55 5.044/- 120 days 4,000/- V and above

» Last date for receiving applications: 12/06/2026 up to 12.00 noon, along with the cost of the tender form (non-refundable).
» Date of issue of blank tender form: 16/06/2026 up to 12.00 noon.
» Date of receipt of sealed tender form: 19/06/2026 up to 10.00 am (along with EMD sealed in separate envelopes) and will be opened

be accompanied with

a) Attested copy of a valid registration certificate of the contractor in the concerned category of work.

¢) Attested copy of a valid GST registration certificate and acknowledgement of up-to-date returns filed with ARN (Application
Reference Number generated on the GST common portal) as per GST law.
d) Declaration of works in hand, submitted with a detailed list indicating the present status, on a Rs.100/- stamp paper (however, tender
forms will not be issued to persons having works in hand exceeding four times the tendering limit).
e) Attested copy of a valid Income Tax Clearance Certificate.
+ EMD shall be in the form of Demand Draft/Deposit Call Receipt (DCR)/Pay Order from a nationalised or scheduled bank drawn in
favour of the Sarpanch, V.P. Moira, payable at Moira, and sealed in a separate envelope.
e Contractors shall submit a separate application for each work. Incomplete and third-party applications shall not be entertained
by the Panchayat and no form shall be issued.
* Unsealed and conditional tenders will be rejected outright.
* The contractor shall quote the tender excluding GST. GST, as applicable, shall be paid separately on the total value of work executed.
» For the tenders/items of tender in case of being quoted abnormally below i.e 20.00% below the estimated cost, than the contractor
shall furnish on demand an additional performance security in the form of Bank guarantee from Nationalized/ Scheduled Bank for that
nt which is worked out as difference between quoted amount and reasonable amount reduced by 20.00%.
e Right to accept or reject any or all the tenders without assigning any reasons is reserved with the Village Panchayat.

| RBLD/BLDG

Sd/-
(Mr. Sagar Rama Naik)
Sarpanch
Village Panchayat Moira, Bardez-Goa.

NKGSB Bank

A

(Multi State Scheduled Bank)

MNKGSE Co-op. Bank Ltd.

Recovery Department : Laxmi Sadan ,361, V. P. Road, Girgaum,
Mumbai -
T : (022) 67545020/21/25/40/48/73/98;

E : recovery@nkgsb-bank.com

400004

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY / SECURED ASSET

(As per Rule 8 (6) & 9 (1) of The Security Interest Rules, 2002)

(Enforcement) Rules, 2002.

respective Borrower/property.

E-Auction Notice for sale of secured Assets under the Securitization and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 read with proviso to rule 8(6) & 9(1) of the Security Interest

Notice is hereby given to the public in general and in particular to the Borrower(s), Mortgagor(s) and
Guarantor(s) that the below described immovable property mortgaged to the secured creditor Bank, the
Physical Possession of which is taken by the Authorised Officer of NKGSB CO-OP.BANK LTD. The secured
asset will be sold on ““As is where is”, “As is what is” and “Whatever there is basis” and “WITHOUT
RECOURSE” on 24/06/2026 for the recovery of outstanding amount as mentioned below due to the NKGSB
CO-OP.BANK LTD (Secured Creditor) from the respective Borrower(s)/Mortgagor(s)/Guarantor(s) as specified
here under. The reserve price and earnest money deposit is mentioned in the table below against the

The auction will be conducted on 24/06/2026 between 11:00 a.m. to 01.00 p.m. with extension of five minutes
upto 4.00 p.m. on website https://www.bankeauctions.com Last date for payment of EMD & submission of the
documents at Recovery Dept or any of the nearest branch is 23/06/2026 by 4:00 p.m.

NAME OF BORROWERS / |A] Date of Demand Notice u/s 13(2) |RESERVE | EARNEST BID
MORTGAGORS of SARFAESI Act 2002 PRICE MONEY | INCRE-
B]Outstanding amount as on (Rs.in | DEPOSIT | MENTAL
22/05/2026 (Z.In Lacs) lacs) (Rs.in | AMOUNT
C]Date of Physical lacs) (Rs. in
Possession lacs)
1. Mr.Ratanlal Meghraj Borana | A]07/10/2020 44.55 4.46 0.25
2. Mrs.Indira Ratanlal Borana | gz 87.88
C]30/09/2024

DESCRIPTION OF MORTGAGED PROPERTY: Shop No. 101 admeasuring super built up area of 30.70
sq.mts. on the first floor of Block-1 of the complex known as Anand Trade Centre, Vasco Da Gama, Goa and
situated on plot of land identified “PREDIO SEM DENOMINCAQO ESPECIAL” and which plot corresponds to
predio tropa second adicao and enrolled in the Taluka revenue office under Martiz No. 2443 and registered
in the land Registration office under No. 40556 at folio 30 of Book B No. 105 of New series. Owned by
Mr.Ratanlal Meghraj Borana and Mrs. Indira Ratanlal Borana.

Details of Encumbrance known

1) Any unpaid property dues, utility bills, any other encumbrance or any
property related queries you may contact Mr.Punit Gadekar on Mobile No.
9920831295

to the secured creditor Bank

2) Litigations in respect of secured asset adopted by the Borrowers will
be shared to the interested purchaser by the Authorised officer before the
submission of the bids.

For Inspection on Demand Contact- Mr.Laxdeep Desai on Mobile No. 9483947313

V. P.Road, Girgaum, Mumbai

Place:Mumbai
Date:03/06/2026

The online Auction will be conducted through C1 India (P) Ltd web portal https://www.bankeauctions.com The
terms and condition of sale is displayed on https://www.bankeauctions.com as well as the banks website on https://
www.nkgsb-bank.com The bidders are directed to upload their bids alongwith documentary evidence on https://
www.bankeauctions.com In case bidders needs assistance they may contact for technical support to Mr.Bhavik
Pandya on 8866682937 or Support Mobile No 7291981124/25/26 of C1 India (P) Ltd. The physical documents
are to be submitted /post to NKGSB Co-op. Bank Ltd., Deputy General Manager — Recovery, Laxmi Sadan, 361,
— 400 004. Queries may be directed to recovery@nkgsb-bank.com

STATUTORY 15 DAYS SALE NOTICE UNDER SARFAESI ACT, 2002

Sd/-,
AUTHORISED OFFICER

IN THE COURT OF THE SUPERINTENDENT OF
SURVEYS & LAND RECORDS, PANAJI, GOA

l, UMA SANTOSH
MAHALE resident of H.

No. 1455, Madel, Tivim
Bardez, Goa 403502
hereby  change  my

name from PURNEKALA
GOVIND POROBO to
UMA SANTOSH MAHALE.
Hereafter in all my
dealings & documents,

| will be known by name
UMA SANTOSH MAHALE.

BEFORE THE MAMLATDARJT-MAMLATDAR

OF SALCETE AT MARGAD GOA

Mut. Case Mo 316019 Margan! 2026
Srvaliagh Govied Bale and Shubhacda Sdvakabh
Bale akas Subhads Srivalabh Bale bath o
Laemi Miwas. Biok Mo, 74 Nr. Fimenta Cement
Warks, Murids, Falorda, Salcele. Goa

Wis .. Applicants

I, Milnd Sheitert Bae, Mamaso, Boa: 2, Anand
Gavind Balo akas Ramirishna Gowind Balo
akas Ramknshna Govind Bale, Margsd, Sheda
Ramknshna Bale alizs Bale Shalla Ramknshna,
Margaa, Sakcefe, Gea 3 Prashanl Govind Bale
akas Manik Gowind Bale, Mangaa, Saicele, (3aa
4. Aqta Bale akas Avies Prashant Bale, Margas,
Bakale Goa. 5. Ashok Govind Bale alas Ashok
G. Bale, Bambolm. Tiswadi, Goa 6. SHRIKANT
GOVIND BALE. since deceased Talathi direcied
I publish on e nalice board

T s REspondents
Thla above named respondersalena hers i any,
PUBLIC NOTICE

WHEREAS, Iha above named Applicants
Srivalabh Govind Bale and Shubbada Srivalibh
Bale alias Sibhada Srvalabh Bale bolh rh,
Laxmi Miwas, Plat Moo 74, Nr. Pimenta Camenl
Warke, Murida, Fatorda, Salcels, Goa had
recpeciad in thesr mubabon applicaton 1 inchsda
thelr ramas in e holders colunn a8 holders
afler deletng Ihe names of exlsting holder,
Shnkant Govind Bale i respect of Form D of
Chaltd Mo, B9 of PT Shest Ma. 76 af Margao
City of Saicete Taluka. The righl acquired by
rlue of Deed of Gift registersd under o,
MGO0-1-40-2022 dated 050172022 axecubed
before the Jub-Regisirar of Salcets Takika,
The applizant ako produced on record Didee
dated 18/01/2024 |n Special Inventory
Procoedings Mo - 6520154 pazzed in the
Courl of he Civl Judge, Senior Diigion “al
Margag, Goa

WHEREAS, The notiges in Form G was send
{0 all the interested parfes. by registerad AL
however scme of the motices could not be
sarved and refumed unserved o the sender
wilh pastal remark expired, incomplebs address
house acked nol knoen, Insufclenl addrass
and pary oul of slafon ale.’

AHI‘:I l'q'HEHE.ﬂ.E Ihe-aforesald applicants I:r
:-m-—;e sanice tlg.' MEGTS nTpthl:a'm n Ihn}
Local Daly newspaper under order ¥ nde 20
{14 of ke CPC. 1908, Az the applicant has
giamitiad thal they ame mal avare aboud the
ooemecs advresses of the respomdentsither heirs
£ -any for effecting persanal service of the notice
and praved bozervs notice by 'way of publcation
r the laeal neaspaper.
Whereas:| am safisfied that the is a fil case for
stich & publication,

NOW THEREFORE, ak the inferested pariies
&g hengy given notice” of e “said mudation
endry-and called upon to Ele their obecion if
ay o the mudation endry in the offce of
Mamlaldarit. Mamlatdar of Salcete ‘wilhin
filtean days from the data af puiicalian of fis
rafice aiongwilh maleralidocamentary evidance
on which you rely upen in persan or froagh
uthonzed agent, fading which deem i action
under rekevant provision of the Goa, Daman
& Diu Land Feverwe code, 1862 wil be laken
in your-abaene.

Ghan urder my hand & Seaf on this 01t day
of June 2026, B2

Maméatdari i, Mamlatdar
of Salcete Margag, Goa,

Panaji | Wednesday June 3, 2026

Case No. LRC / APPL / SSLR /17 /2025
1. Shri. Vincent Joao D'Souza 2. Shri. Francis
D'Souza 3. Shri. Patric D'Souza 4. Shri. Anthony
D'Souza 5. Shri. Peter D'Souza, All residents of
Varchawada, Arambol, Pernem, Goa 403524

....... Applicants
Vis
1. Government of Goa Directorate of Settlement
and Land Records, Panaji, Goa 2. Shri. Napolian
A. Demelo (Since deceased through his Legal
Heirs) a) Smt. Luisa D'Melo b) Smt. Esperence
A. Klames D'melo c) Shri. Philip D'Souza d)
Shri. Andrew M. Savio D'mello, All r/o
Khadpawada, Cuchelim, Barden, Goa 3. Shri.
Domnic S. D'Souza, R/0. Arambol, Pernem, Goa
4. Mrs. Perpeta K. D'Souza 5. Shri. Salvador
D'Souza 6. Shri. John Mathew D'Souza, All r/o.
H. No. 12/4, Bhatwadi, Arambol, Pernem, Goa
403512 7. Inspector of Survey and Land
Records, Perem,Goa ... Respondents
PUBLIC NOTICE

Whereas appellant named Mr. Vincent Joao
D'Souza, R/o. H.No. 71/1, Santanwado,
Varchawada, Bharwadi, Arambol, Pernem, Goa,
has filed an appeal against the order dated
25/04/2025 in case no 9 / ISLR / PER /
RESURVEY /01/2018 by the Inspector of Survey
and Land Records, Pernem, Goa vide Appeal
memo and application dated 16/07/2025 for
leave to appeal.

Whereas notice dated 07/11/2025 issued to
the appellant to serve on the respondents, sent
vide registered AD post by the appellant. The
notice sent to Respondent Nos. 3, 4, 5 returned
back unserved with postal remarks "addressee
outofstation" & no. 6 as"addressee expired".

Whereas the appellant submitted vide his
application dated 27/04/2026 that the address
mentioned in the cause title is the last known
address of the above mentioned Respondents
and he is not able to obtain the present address
of the said Respondents. Therefore the
Appellant is praying for substitute service of
notice by way of publication in the Local
newspaper circulatingin the State of Goa.

Whereasitis a fit caseto publish the notice
on the local newspaper.

Therefore the respondents are required to
appear before this Court on 26/06/2026 at
11:30A.M

In case if you fail to attend hearing on above
said date and time then the matter will be
heardand decided inyourabsence.

2026.
Given under my hand and seal of the
Court on this 26th day of May 2026
Sd/- Anisha Matondkar

Superintendent of Survey & Land Records

Panaji, Goa [Seal]

OFFICE OF THE MAMLATDAR
TISWADI TALUKA, PANAJI GOA
Mutation Case No. COMP/
Mutation/112562/Panaji City
1) David Anthony Hillary Soares R/o
Flat 2D/G-1, Models Meridian, Opposite

Hotel Swimsea, Dona Paula, Goa
....Applicant
VIS
1. Magaret Soares 2. Joan Soares
....Interested Party
PUBLIC NOTICE

Application received from David
Anthony Hillary Soares R/o Flat 2D/G-
1, Models Meridian, Opposite Hotel
Swimsea, Dona Paula, Goa. Requesting
to include the name of David Anthony
Hillary Soares in the Holders column of
Form D under P.T Sheet No. 183 Chalta
No. 35 of village Panaji City of Tiswadi
Taluka as they have acquired right on
landed property for an area 502 sq.
mts, as per Will bearing Reg No. 154
dated 13-04-2006 Before registered
before the Sub-Registrar llhas and also
as per Judgement and order Dated.
08/06/2005 issued in the court of the
Inspector of Survey and Land Records
City Survey, Panaiji.

And whereas the applicant has
prayed vide his application dated
18/05/2026 for substituted service, by
publication of public notice in any one
daily newspaper as required under
order V rule 20 (1A) of C. P. C. 1908 as
the applicant does not know the detail
legal heirs of the deceased nor their
addresses.

Now, therefore, if any person
having any objection to the above said
mutation entry are called upon and to
submit their objection to me either orally
or in writing within fifteen days from the
date of publication of this notice.

Please note that if No Objection is
received by me within said period of
fifteen days, it shall be presumed that
they agree to the mutation entry. The
mutation will be certified on any other
days after the above period is over.

Place : Panaji
Date: 22 /05/2026 @
Sd/-
(Dattaprasad Toraskar)
Mamlatdar of Tiswadi Taluka
Panaji-Goa

QFFICE OF THE JOINT MAMLATDAR-
IV, TISWADI TALUKA, PANAJI, GOA
Mutation Case Mo.
COMPMutation'47047/Malar
1. Shobhawati Vithoba Sawan! 2
Vishwas Vithoba Sawani 3, Sushma
Vishwas Sawant 4. Vinay Vithoba
sawant Subhedar 5. Sneha Vinay
Sawant Subhedar Rio, H. Mo, 19572

Ambio Wada, Malar, Divar-Tiswadl, Goa
.. Appdicanis
Wi5
1. Sudesh 5. Sarsubhedar 2. Sudeshng
Siedesh Sarsubhedar Rio, 3116, Vaibhay
Co-Op. Housing Society Lid, GD
Ambekar Marg, Kalachowki, Mumbal -
400033, 3. Umash Vasudey Parsekar 4.
Lisha Umesh Parsekar Rio. H. No. 423,
Dattawadi Ambao Waddo, Malar, Divar-
Goa, 5 Vithoba Dallaram Sawant Rio
Ambol Wads, Malar, Divar-Goa,
Opponents
To the opponentsithelr unknown legal
heirs
PUBLIC NOTIGE
Aophication received from  Shobhawatl
Vithoba Sawani & Others, Rio. H. Mo.
19572, Ambio ‘Wado, Malar, Divar-
Tiswadi, Goa, requesting to mclude ther
names: 1, Shobhawali Vithoba Sawanl
2. Wishwas Vilhoba Sawant 3, Sushma
Vishwas Sawant4. Vinay Vithoba Sawant
subhedar 5. Sneha Vinay Sawant
Subbedar afler deleling the name of
Vithoba Daltaram Sawant from (he
Cecupant Column of Form | & XV of
Sirvey Mo, 112112 of Malar Village of
Tiswadi Taluka, as the applicants have
acquired half undivided nghl on the
landed proparty as por Dacres & Order
i Inventory Proceeding bearing Case
Mo, 110202108 dated 10-071-2025,
ssuad in the Cour of the Seniar Ciwl
Judge “A" Court, Panaji-Goa.
And whereas ihe nofice in Form X {under
Rule 10) of the LR.C. 1068 msued to the
opponants at the last known address
refumned unsarved with postal remark
"Party ExpirediReturn Unserved!
Addressee Lett Withowd Instructions/Hem
Returned Unclaimed”, as the applcant
does nof know the detalied addressas
of the legal heirs of the opponents and
their furiber addresses
And whereas the apphcant has prayed
vide application dated. 09-05-2026 for
substituted service by publicabon of
pubiic nobce m any one daily newspaper
a5 required under Onder V' Rule 20 (14)
of the Code of Civil Procadure, 1208, as
the applicant does nof know the detaded
legal heirs of the deceased nor their
addresses
Now, theérefore, if any paerson  having
any objection to the above said mutation
enlry 15 called: wpon ko submid such
objection lo'ma either orally or in writing
within. fifteen days from the date of
publication ofthis nofice.
Plegse nole that Il no objechon is
received by me within the said period
of fifteen days, it shall be prasumed that
fhey. agree. to the mutation eniry, The
mutation will be certified an any ofher day
after the above period 15 over,
Ploce: Ponall Dote: 25-05-2026
Sdi- (Priva V. Kamat )

Toluka, Panaji, Goa.

Before the Mamlatdar/
Jt-Mamlatdar of BARDEZ

Goa
Case No. MUT/102425/Siolim/2026

Pedro Filipe Fernandes, and Tecla Fermandes,
R/o H.No. 1026/1 Tarchi Bhat, Siolim, Bardez,
North Goa, 403517 ....Applicant
Vis

1 Graciana Fernandes alias Sebastina Graciana
Fernandes,. 2 Saluzinho Natividade Fernandes...
3 Natalina Joaquina Fernandes, 4 Agnelo
Fernandes. ...Respondents
To.

The above named respondents/legal heirs,

PUBLIC NOTICE

Applicants Pedro Filipe Fernandes, and
Tecla Femandes, R/o H.No. 1026/1 Tarchi Bhat,
Siolim, Bardez North Goa, 403517 have filed the
application U/S 96 of Goa Land Revenue Code
1968 for Mutation in property bearing Sy.no.
173/1-A situated in village Siolim Taluka Bardez
Goa. Applicants Succession and Qualification
of heirs drawn on dated 13/05/2020 recorded at
folio 78 to 80 of Book no 868 duly registered in
the office of civil registrar cum sub registrar and
notary Ex officio Bardez Mapusa Goa Applicants
have also filed Minutes of Relinquishment in
CMA No 36/2020/C dated 06/03/2020 in the
cour of Civil Judge Senior Division at Mapusa
Goa. Therefore applicants requested to include
their names in the Occupant column of Form
I and XIV of above mentioned Sy.no.. by
deleting existing name of Saluzinha Natividade
Fernandes.

WHEREAS, The notices in Form X was
sent to all the interested persons by registered
A.D., however some of the notices could not be
served and returned unserved to the sender with
postal remark expired incomplete address, house
locked, not known, insufficient address and party
out of station Etc.

AND WHEREAS, the aforesaid applicant
by application dated: 06-10-2025 has prayed
for substitute servic by means of displaying
on the website of Directorate of Settlement
and Land Records, Panaji (<https://dslr.goa.
gov.in/PublicSubNotice_Mutation.aspx>)  as
per Rule 10 sub rule (2) of Goa Lan Revenue
(Records of Rights and Register of Cultivators)
(Amendment) Rules 2021. As the applicant has
submitted that they are not aware about the
correct addresses of the respondents/their heirs
if any effecting personal service of the notice
and prayed to serve notice by way of displaying
on Directorate Settlement and Land Records
website. Whereas | am satisfied that this is a fit
case for such a publication.

NOW THEREFORE, all the interested
persons are hereby given notice of the said
mutation entry and called upon to file their
objection if any in the office of Mamlatdar/
Jt. Mamlatdar of BARDEZ within fifteen days
from the date of displaying of this notice on the
DSLR website along with material/documentary
evidence on which you rely upon in person or
through authorized agent, failing which deem
fit action under section 96 of the Goa, Land
Revenue code, 1968 will be taken in your
absence.

Given under my hand & Seal on this 23 April,
2020
Date 23-04-2026

Sd/-
Jenisa Pereira
Mamlatdar/ Jt. Mamlatdar

IN THE COURT OF JOINT
MAMLATDAR-VI OF BARDEZ TALLKA
AT MAPUSA - GOA
Mutation Case Mo, 107937 { 10T43E
Village: - Candaolim
Aurts Anlomista Lalite De Souza, RO
H. Mo 17410, Caza Sermsfa, Dando,
Candolim, Bardez Goa ... Applicants
Wi
1. Ana Sevarina Famandas 2 Domingos

Jozs Cnson Chares Femandes

PUBLIC NOTICE
To all opponenisfiegal hairsfany other
irterestsd parlies
Whereas the applicani Aurla Antonieta
Laiila De Souza Rio. HMe 174/C, Casza
Serauita, Dando, Candolim, Bardez Goa
has applied for mutaton undar section 596
of L.R.G 1986 toinclude the name of 1)
Felix Qliveiro Salazar Fernandes alias
Diveiro Femandes 2} Maria de Falima
Figuereds D Gracias E Femandes alias
Fatema Fernandss 3) Judas Tadeu Tomas
Aguing Femandes alias Jeda Femandes
4) Manz Melly Femandes ahas Matfe
Femandes 5} Aurita Antonieta Lalita
Fernantdes & De Souza alias Aurita
Anfonieta Lalta De Scuza or Aurita
DSouza 6) Sereno Acacio Milagres
Estanislay De Souza 7) Jackline Elwin
Femandes E Lobo 8) Manoel Simon Lobo
8y Constanciy  Agnelo Fernandes 10)
Maria Mamuella Femandes 110 Pelifa
Fatima Femandes alias Pelifa Fatima
Fernandes E D'Cosla 12) Wilfred D'Costa
after deleting the name of 1) Ana Sevema
Fernandes 2} Domingos Jose Crigon
Charies Femandes in the ocoupant
colurmn under  Burvay, No 1178 - and
117110 of village Candodim as per Deed of
Succession drawn on 21-06-2010
recorded ai Folio 21 1o 23 of Deed of
Book Mo, 831 execuled befare -Civil
Regisirar Bardez.
And whareas the notices in Form o, X
was issuad however some of the - nobices
cauldnot be served as parly exgired.
And whereas the apphicant has prayed
vide her application for  subelifule
sanice, by publication of public nolice in
any one daily. newspaper as: reguired
reder Order' Rule 20014 of C.PC as tha
appicants does not know the fegal heirs
ard the address of the interesied parlies
All the inferested parfies are  hereby
given notice of tha said mutaton eniny
and caBad upom (0 submit o ome fheir
obgection i any 1o the mutation eniry
within 15 days from the dale  of
publcation of this nofice faling which the
suitaie order under the provision of LRC
shall beiszuad by the cartifying Office.
Given under my hand & Seal on this 1st
day of hme, 2025
Dated: 01/06/2026 Place: Mapusa
Sdi- { Sajesh 5 Naik )
Joint Mamlatdar-VI1 of Bardez

cum Certifying Officer
BARDEZ Taluka, Mopusa
GOVERNMENT OF GOA

PUBLIC WORKS DEPARTMENT
WORKS DIVISION Il ROADS

NOTICE INVITING TENDER (E-Tendering mode only)
TENDER NOTICE NO:-NO PWD/Div II/R/F1/ASW/2026-27/05

dt: 02/06/2026

The last date of online application and submission of tender
is: 15/06/2026 up to 18:00hrs. The date & time of opening of
online tender is 16/06/2026 upto 10:00 hrs in the Office of the
Superintending Engineer, Circle Ill (R), PWD, Altinho, Panaji-Goa.
For more details contact the office of Executive Engineer Works
Division II, (Roads), PWD Junta House (ANNEXURE) 3rd floor

panaji Goa.

Website :http://eprocure.goa.gov.in

DI/ADVT/551/2026

GOVERNMENT OF GOA
DISTRICT RURAL DEVELOPMENT

AGENCY - SOUTH
MATHANY SALDHANA ADMINISTRATIVE COMPLEX BLOCK
NO. 202, 2ND FLOOR, NEW COLLECTORATE BUILDING SOUTH
MARGAO - GOA.

TENDER NOTICE (E-TENDER MODE ONLY)

No: DRDA-S/EW/GGSY/2026-27/210
No: DRDA-K/EW/GGSY/2026-27/28

1. Last date of online application is on 09/06/2026 upto 11.00 hrs.
2. Last date of online submission of duly filled tender document
is on 09/06/2026 upto 11:00 hrs.

3. The Tender will be opened online on 10/06/2026 after
12:00 hrs in the office of The Project Director, District Rural
Development Agency (South) Margao.

For detailed Tender Notice for participation in e-tender please

visit web sitewww.eprocure.goa.gov.in O/o. E.E. (DRDA-South)

Executive Engineer District Rural
Development Agency (South)

DI/ADVT/549/2026

NKGSB Co-op. Bank Ltd

leint Mamliatdar-IVY of T%i

Dated: 27/05/2026
Dated: 27/05/2026

Sd/-
ERLICK NORONHA

Margao-Goa

epaper.thegoan.net
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NOTICE
COMMUNIDADE OF SHIRODA

The above mentioned communidade is hereby convened for an extra ordinary

general body meeting of Comunidade of Shiroda on 14/06/2026 at 10:30 am at

its usual meeting place i.e. Shree Shivnath Temple, Shiroda as per the notice
published in the official Gazette No.9 series Il Dated 29/05/2026 to discuss and
decide on the following agenda:-

1. Application for the plot of land on long lease (Aforamento) basis by Shri
Dilip Vithu Naik, H.N0.669/7, karai Shiroda Ponda Goa, for the purpose of a
Garage Shed belonging to communidade of Shiroda admeasuring an area of
400.sgmts under survey No0.209/0 of village Shiroda, under file No.04/2025.

2. Application for the plot of land on long lease (Aforamento) basis by Shri
Satish Rohidas Naik, H.No 1643 nr Shivnath Temple Shiroda, Ponda for the
purpose of Cultivation of Cashew Plantation and other Fruits bearing Trees
belonging to Comunidade of Shiroda, admeasuring an area of 7900 Sqmtrs
under Survey No. 999/0 of Village Shiroda, under file No. 03/2024.

Comunidade of Shiroda, dated 02/06/2026.

<>

Sd/-
(Eknath Karapurkar)
Clerk in charge
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LAND RECORDS, TISWADI
Tiswadi-Goa

Website: dslr.goa.gov.in
Email: islrtiswadi-dsIr.goa@gov.in
Phone: 08322227645
Case No: ISLR/TIS/PART
ELLA/207/2026
Kamaksha Prasad Pradhan, R/o Ella,

Old Goa, 403402. ... Applicants
Vis

Cosme  Francisco Pedro  Jose

Fernandes, R/o Ella, Old Goa, 403402

and others. ...Defendants

To,

1. Cosme Francisco Pedro Jose
Fernandes, R/o Ella, Old Goa,
403402. 2. Jose Frois, R/o Ella, Old
Goa, 403402. 3. Rosebud Silveira, R/o
Ella, Old Goa, 403402. 4. Menino Bras
Monserrate, R/o Ella, Old Goa, 403402.
5. Leonisa Maria Monserrate, R/o Ella,
Old Goa, 403402. 6. Lourencinha Cintia
Froes, R/o Ella, Old Goa, 403402
PUBLIC NOTICE
WHEREAS, the above named
applicant has moved an application
to this Court for Partition of HIS/HER/
THEIR/ITS share under section 61 of
Land Revenue Code 1968 in respect
of property surveyed under Survey/
Subdivision No. 124/1-A of Ella Village
in Tiswadi Taluka admeasuring an area
of 320.00 sq. mts.
AND WHEREAS, applicant served the
notices through Registered A.D to the
co-occupants of the said survey number.
AND WHEREAS, notices are returned
back from the postal authority with the
endorsement "Insufficient Address, Not
Known" etc.
AND WHEREAS, the applicant has
made an application on 02-Jun-2026
and prayed for service of summons by
displaying Public Notice as specified
under sub-section (1) of section 173
of the Goa Land Revenue code,
1968 as the applicants has stated
their inability to submit the detailed
addresses of the above opponents
and their legal heirs.
AND WHEREAS, | am satisfied that this
is a fit case for grant of such permission.
NOW THEREFORE, notice is hereby
given again to all the above opponents
and all interested parties to appear on
18-Jun-2026 at 11:00 AM to file their say
on the said date and time, failing which
the matter will be heard and determined
in their absence.
Given under my hand and the seal of
this Court on this the 02nd day of June

2026.
Sdl- @

(Vinita Vinayak Kambli)
Inspector Of Survey & Land Records
Tiswadi Goa

OFFICE OF THE CIVIL
REGISTRAR CUM SUB
REGISTRAR AND SPECIAL
NOTARY (EX-OFFICIO) OF
BARDEZ JUDICIAL DIVISION
AT MAPUSA, GOA
NO.CRSR/BARDEZ/NOT/1062/2026

Dated:- 01 /06/2026

NOTICE

Shri. Piedade Dias, Joint Civil Registrar
—cum- Sub Registrar-Il and Special
Notary Ex-Officio of Bardez Judicial
Division at Mapusa-Goa
In accordance with Sec. 346 (11) of the
Goa Succession Special Notaries and
Inventory Proceeding Act, 2012, it is
hereby made public that by a Notarial
Deed of Succession dated 21.05.2026
drawn by and before me Shri. Piedade
Dias, Joint Civil Registrar —Cum- Sub
Registrar Il and Special Notary Ex-
Officio Bardez at Mapusa at Page 26
onwards in the Notarial Book No0.892 of
this Office the following is recorded:-
That on 14.06.2022 expired at
Sonarbhat, Verem, Deepa Prabhakar
Pednekar and her husband Prabhakar
Rangu Pednekar alias Prabacar Rangu
Pednencar expired on 24.12.2025 at
Reis Magos, without any Will or any
other disposition of their last wishes,
leaving behind them, their children (1)
Shri. Ranganath Prabhakar Pednekar,
35 years of age, service, married to
Smt. Archana Ranganath Pednekar, 32
years of age, housewife, both Indian
National, and resident of House No.S-
121, Sonar Bhat, near Bamboo Hotel,
Verem, Bardez, Goa, (2) Shri. Digvijay
Prabhakar Pednekar, son of Prabhakar
Rangu Pednekar, 33 years of age,
unmarried, service, resident of House
No.S-121, Sonar Bhat, near Bamboo
Hotel, Verem, Bardez, Goa, (3) Smt.
Deepika Prabhakar Pednekar alias
Deepika Ratnakar Salgaocar, age 37
years, daughter of Prabhakar Rangu
Pednekar, married, housewife, resident
of House No0.S-121, Sonar Bhat,
Verem, VTC, Reis Magos, married to
Shri. Ratnakar Sadguru Salgaocar, son
of Sadguru Salgaocar, age 40 years,
resident of House No.106-2, Talwada,
VTC Querim, Goa as their universal
legal heirs and successors. Besides
the said legal heirs of the aforesaid
deceased, there is no other person
or persons who according to law may
have preference over them or who may
concur along with them to the estate/
properties both movable and immovable
left by the deceased persons.
Any person having objection to this deed
may file in this Office within 30 days from
the date of its publication.

Sd/-

(Piedade Dias)
Special Notary (Ex-Officio),
Bardez, Mapusa-Goa

Classifieds

“Wanted for School Balrath Bus, on
Contract Basis One (1) Driver having
valid Driving License and Badge &
preferably residing in and around
Aldona can apply with testimonials.
Walk-in  Interview on 10.06.2026
between 10.00 am to 1.00 pm at St.
Thomas Boys High School, Aldona-
Goa.”

“Wanted Trained Computer Teacher
(PDGCET) on Contract Basis to teach
Computer on Child Care Leave till
29.04.2027"Walk-in  Interview on
10.06.2026 between 10.00 am to 1.00
pm at St. Thomas Boys’ High School,
Aldona-Goa.”

“Wanted 1 (one) Librarian having
certificate course in Library to
work on Contract basis till end of
the Academic Year 2026-2027 on
fixed remuneration of Rs.20000/-
per month.”"Walk-in Interview on
10.06.2026 between 10.00 am to 1.00
pm at St. Thomas Boys’' High School,
Aldona-Goa.”

Wanted LD.C on Contract basis
for the Academic Year 2026-27.
Appear for interview on 8th June
2026 Between 9.00 to 11.00 am at
Shri Mahamaya High School, Ardha-
Wada,Maye.Computer ~ Khowledge,
Employment  Registration  and
relevant Certificates are essentials

Wanted one Trained Under-
Graduate Teacher qualification BSc,
BEd Maths, Science (Classes V- VIII)
on contract basis till 30.04.2027. Walk
in interview has been scheduled on
09/06/2026 at 9.00 am in Bethany
Convent High School, Sao Jose de
Areal. Interested candidates as per
Government Recruitment Rules may
attend the interview with application,
testimonials, valid employment card,
all original, Xerox copies.

Wanted 2 Primary Tr. (D.ELEd.) &
1 MTS (SSCE) on contract basis till
30/4/27 in St. Thomas Boys' Primary
School,Aldona. Walk-in-interview on
9/6/26 bet. 10 to 12 pm in St. Thomas
Boys' High School, Aldona.Those
interested kindly attend along with
Application, testimonials & valid
employment card.

 CHANGE OF NAME |

l, UMA SANTOSH
MAHALE resident of H.
No. 1455, Madel, Tivim
Bardez, Goa 403502
hereby  change  my
name from PURNEKALA
GOVIND POROBO to

UMA SANTOSH MAHALE.
Hereafter in all my
dealings & documents,

| will be known by name
UMA SANTOSH MAHALE.
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= Village Panchayat Moira
) Attafondem, Moira, Bardez, Goa

TRk

e
Phone No.: (0832) 2470344
Email: villagepanchayatmoira@gmail.com
Ref. No.: VP/Moi/F/Work/Tender Notice/2026-27/717 Date: 26/05/2026

TENDER NOTICE

Sealed percentage rate tenders are hereby invited from eligible P.W.D. contractors in the appropriate class and category for the below-
mentioned work by the Sarpanch, V.P. Moira, Bardez-Goa.

Sr. Estimated Amount Earnest Time Limit Cost of Class and
N(; Name of Work Put to Tender Money (Excluding Tender Category of
I (Excluding GST) (Rs.) | Deposit (Rs.) = Monsoon) | Form (Rs.) Contractor
Desilting of drains in the V.P. Moira V and above
Jurisdiction, V.P. Moira, Bardez-Goa 262,191.55 3,244/- 120 days 4,000/~ RBLD/BLDG

» Last date for receiving applications: 12/06/2026 up to 12.00 noon, along with the cost of the tender form (non-refundable).

* Date of issue of blank tender form: 16/06/2026 up to 12.00 noon.

* Date of receipt of sealed tender form: 19/06/2026 up to 10.00 am (along with EMD sealed in separate envelopes) and will be opened
on same day at 11.30 am.

» Applications for issue of tender form shall be accompanied with
a) Attested copy of a valid registration certificate of the contractor in the concerned category of work.
b) Attested PAN card.
¢) Attested copy of a valid GST registration certificate and acknowledgement of up-to-date returns filed with ARN (Application
Reference Number generated on the GST common portal) as per GST law.
d) Declaration of works in hand, submitted with a detailed list indicating the present status, on a Rs.100/- stamp paper (however, tender
forms will not be issued to persons having works in hand exceeding four times the tendering limit).
e) Attested copy of a valid Income Tax Clearance Certificate.

* EMD shall be in the form of Demand Draft/Deposit Call Receipt (DCR)/Pay Order from a nationalised or scheduled bank drawn in
favour of the Sarpanch, V.P. Moira, payable at Moira, and sealed in a separate envelope.

e Contractors shall submit a separate application for each work. Incomplete and third-party applications shall not be entertained
by the Panchayat and no form shall be issued.
Unsealed and conditional tenders will be rejected outright.

* The contractor shall quote the tender excluding GST. GST, as applicable, shall be paid separately on the total value of work executed.

* For the tenders/items of tender in case of being quoted abnormally below i.e 20.00% below the estimated cost, than the contractor

* Right to accept or reject any or all the tenders without assigning any reasons is reserved with the Village Panchayat.
Sarpanch
NKGSB Co-op, Bank Ltd. 21 : (022) 67545020/21/25/40/48/73/98;

shall furnish on demand an additional performance security in the form of Bank guarantee from Nationalized/ Scheduled Bank for that
Sd/-
Village Panchayat Moira, Bardez-Goa.
(Mulli State Scheduled Bank) 3 : recovery@nkgsb-bank.com

amou nt which is worked out as difference between quoted amount and reasonable amount reduced by 20.00%.
(Mr. Sagar Rama Naik)
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